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BEFORE THE NATIONAL GREEN TRIBUNAL
SITTING AT PUNE

APPLICATION NO. 115 OF 2023
Santoshkumar Tribhuandatt Pandey )...Applicant
Versus

Highland Builders and Developers & Ors. )...Respondents

ADDITIONAL AFFIDAVIT IN REPLY ON BEHALF OF

RESPONDENT NO. 2

I, Sanjay Lalchand Agrawal, Age 52 Yrs., Occ. Executive
Engineer, Town Planning Department, Nashik Municipal
Corporation, Nashik, do hereby state and declare on solemn

affirmation as under:

1. The Respondent No.2 has filed their affidavit in reply in this
application on 20.05.2023. The Hon’ble Tribunal by their

order dated 22.05.2023 has directed respondent No.2 to file

their reply with respect of soil refilled in Survey No. 57,

Registrar
District & Sessions Court
Nashik !
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Hissa No. 1, 5 & 7 (in the red flood line of Godavari river)

admeasuring 10333 m’.

In pursuance of the said directions, respondent hereby states
that the said excavated material has been removed by
respondent No.1 from the Red flood line of Godavari River
& the reservation land belonging to respondent. The
respondent No. 1 by their letter dated 18.07.2023 informed
the same to respondent No.2 and produced the photographs
dated 12.01.2023 showing the material stacked at site. The
three photographs taken through GPS Snap Camera dated
18.07.2023 showing that the entire material have been

shifted and refilled in constructed site.

The respondent No. 2 after the said letter, has personally
visited the site and verified the same. I say and submit that,
at present, there is no material stacked either in red line or
blue line demarcated at site and reserved land belonging to
respondent No.2. The letter of respondent No.l, 3
photographs dt. 12-1-2023 & 3 Photographs showing the
site dt. 18-7-2023 are produced on record Exh. R-17

2
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Solemnly affirmed at Nashik at Nashik this 4" day of August

2023
6___/{’__‘,_"'6‘

Respondent No. 2

VERIFICATION

I Shri Sanjay Lalchand Agrawal, Executive Engineer, Town

Planning Department, NMC, Nashik, do hereby state on solemn

affirmation that whatever is stated in the foregoing paragraphs

is true and correct and as per the record available in our office.

Place: Nashik.

Dated 4" day of August 202

Respondent No. 2

I know respondent No.2
And he is the same

)
W”“;(L Solemnly

Adv. Dr. Sudhir Kotwal by Shri. 2=
Who is Identt
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